FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR FOUR CARE HOSPITAL
PRIVATE LIMITED OPERATING IN MUMBAI

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. | Name of the corporate debtor along with | FOUR CARE HOSPITAL PRIVATE
PAN & CIN/ LLP No. LIMITED
CIN: U85191MH2011PTC220500
PAN: AABCF8239Q
2. | Address of the registered office 602, Parshwa Kunj, 6th Floor Malvia
Road, Vile Parle (East), Mumbali,
Maharashtra, India, 400057
3. | URL of website https://fchpl.stellarinsolvency.com/
4. | Details of place where majority of fixed | Mumbai
assets are located
5. | Installed capacity of main products/ | No information is received from the
services management of the Corporate Debtot.
6. | Quantity and value of main products/ | Turnover- Rs. 2,73,30,720/- (INR Two
services sold in last financial year Crores Seventy-Three Lakhs Seven
Hundred and Twenty Only), as per the
last audited Balance Sheet filed by the
Corporate Debtor for the F.Y. 2021-22.
7. | Number of employees/ workmen No information is received from the
management of the Corporate Debtor.
8. | Further details including last available | For details, please contact at:
financial statements (with schedules) of | fourcare.sipl@gmail.com
two years, lists of creditors are available at
URL: Visit website:
https: / /fchpl.stellarinsolvency.com/
9. | Eligibility for resolution applicants under | For details, please contact at:
section 25(2)(h) of the Code is available at | fourcare.sipl@gmail.com
URL:
Visit website:
https:/ / fchpl.stellarinsolvency.com/
10| Last date for receipt of expression of | 19" April 2024
interest
11) Date of issue of provisional list of | 29" April 2024
nrospective resolution applicants
12| Last date for submission of objections to | 04th May 2024
provisional list
13/ Date of issue of final list of prospective | 14th May 2024
resolution applicants
14 Date of issue of information memorandum, | 19" May 2024
evaluation matrix and request for
resolution plans to prospective resolution For Four Care Hospital Private Limited
applicants (Under CIRP)

% Signaffy

IRP/RP




15| Last date for submission of resolution | 19" June 2024
plans
16, Process email id to submit Expression of | fourcare.sipl@gmail.com
Interest .
Forrour Lare Hospital Private Limited
(Under CIRP)
\lorised SW

IRPIRP  _ Rajan Garg
Resolution Professional

IBBI/IPA-001/IP- P02397/ 2021-2022/ 13624

For Four Care Hospital Private Limited - Under CIRP
Suite No. 5, 8th Floor, 207, Embassy Centre,

Jamnalal Bajaj Marg, Nariman Point,

Mumbai, Maharashtra - 400021

Place: Mumbai
Date: 21-03-2024
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WWW.FINANCIALEXPRESS.COM
FINANCIAL EXPRESS

THURSDAY, MARCH 21, 2024

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

NOTICE OF LOSS OF SHARES OF HUL
(Formerty Hindustan Lever Limited)

Rogd. Of. Hindustan Unitaver Limited, Unilover Houss,
B D Savant Marg, Chakala, Andheri (East) , Mumbai-400 099
Notica s hersby grven thal the following share corficales have bewn
reported as and the Company intends 15 issus dupticata
carificatasin keu thereol, in dus courss.
Anty parson who has 4 valid cim on the said shares shouid lodga such
Comgpany ot ts Regatared Office within 15 days hereol.

Shop No.- 5 & 6, Chawla Plaza, Plot No.-14/15,

Sector 11, CBD Belapur, Navi Mumbai - 400614,

Tel.: 022-27571501, 022-27580512, 2246057548,
Website - waw.cbhfl.com
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L&T Finance Holdings
I‘I'IMIE LAT Finance Ltd under The Scheme of Arrulpamil!o'l by way of
saorption with LAT Finance Hoidings Lud w.e.f. Dec 4"

BANGIVAN BUTIGNG, POt NO. 177
Kalina, mlu&’(urMumﬂﬁy\cm!nﬂ.-nm(Eu‘J Mumbal 400 058
CIN No.: LT 1 20MH2008M.C 181813

@ L&T Finance
S
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Securitization and of Financial Assets and Enforcemant of Security Interest Act, 2002, and In exercise almnaﬂlﬂndbrsmm 13(12)
the caid Ac read ith [rle 3] of the Secrity Ineret (Enforcamen) Rues, 2002 fsued # demand norices caling upon the Bormower Co-borrowers b c
Guarant the. the demand ‘the date of receipt of the said notice together wi

)
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Place: Mumbal

Authori.
For LAT Finance Holdings Limited
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CENTRAL RAILWAY P by ot
AR e PR “ PHARMACY AND n:smcn
Neotice Inviting E-Tender No.: | | nevopsps: ior crangs of ragstermd oftico of 3 CR'SIL ‘St John Tecknical and Educational Campus, Vevoor, Manor Read,
BSLETWTEcl0e e, -—-mmw—u CRISIL LIMITED ‘ﬂ.uwmm

(1) Name of Work: bon of | g0, Off: CRSL Howne Cemm Arerus. - oy {4 Coristian Rligoas Mooy nsituion)  (UNAIDED)

1) l «-out-m mau-mo--\-mm CIN: LET120MH1887PLCT42361 Approved by AIGTE. PC1, DTE and Affiliated 1o the University of Mumbai
[ gl o L Sorent Tl 02233423000 Far. 022:33423001 WAL Berediind with frade & Besi Cotlage buard (Rneal) iy Ihe Usiversity

[ ~mast investonsBorad APPLICATIONS ARE INVITED FOR THE FOLLOWING

(Rs. Twenty Eight Lakhs. Eighly| |, 1y ruaee o
Five Thousand Seven Hundred melm Mm‘mm mw&:
Sovan & Twenty Paise Only.)! - &R 003 (O

NOTICE OF THE 37" ANNUAL GENERAL MEETING TO BE
HELD THROUGH VIDEO CONFERENCE AND/CR OTHER
MEANS

UNAIDED POSTS FOR THE ACADEMIC YEAR 2024-2025

TENDER PAGES

a-voting faciily through NSDL.

s 26 s o 003 1l s 2004

(3) Bid Security: ¥ 57,700 (Rs.| | sssernasrc iisss; AUDIO-VISUAL
Fifty Seven Thousand Saven = P sariaerd NDTlcEamuywwl
Hundrad. Only). (4) “"":"‘“‘: et e compacy prostuss o teke The 37" Anual General Meeling ("AGM") of CRISIL Limiied Pramaceunice 01| 01-Cpen
hwh ﬂtﬂ % Pt oy | (‘the Campary') Is scheculed to be heid on Tussday, April 16, Pharmacestical Chemistry | 01| 01-Open
d"‘n m‘m 1 rouben of abeeon 2024 3t 3.30 p.m. IST, through Video Conferencing (VC) and/ 1. | Pratessar o e
""""‘ w;‘n-‘: :‘I i Uosen o/ AU S o] or Other Audic Visual Means (OAVM) in compliance with the macology Open
(8] Wabalte partioulare | [ oy Govest taetng recs cn provisions of the Companies A, 2013 and the Rures || ’ : - . e 0| 0i-Open
{httpeiireps.govn (T} Notics| {iun day of Marn 2624 o wmaic made haroundor roac with crculars dated Apel B, 2020, May 5 THE MALAD SATAKARI BANK LIMITED
Board location & Add e 2020. May 5, 2022, December 28. 2022 and Seplomber 25, 2023, Contral Ademisiratien Ot . Phamaceutics 01 | 01-Open
(Where complets details off wew issued by the Minisiry of Corporate Atairs (MCA) ta wansact ihe Fiatan R s Mgy, Matad (Easty Moty - 400067 [ 5 Prarmacy Practics 01 | 01-Open
tandsr can o seen): Offics of tha| Ay pesen asase kst & baly 1 b Soriiin Fobiory 16,2024, ||| 1Mo 027 2583 636, 2885 5% Fan: 2890 3517 | Website e mdbank Professor
(Chial Workshop Manager. Electric| [=eced b b scowst s ol ot | 4 Phamacopsy 0| 0t-0pen
# 8 company me) . ompany Nas ented mio an arrangement weh Natonal reat
Locomotive REMSE Sa ke Noa oarl Sacurites Deposilory Limted-("NSOL") for faciitating concuct | | | T btute Senshun Bk Lt coscer g Ostne Cxintion o Pacrmert of D, S igtie | |13 | Aasistant Profasser] Pharmacy 05 | 06-Oaen
Caniral - of Mo AGM through Video Conlerencing (VC} andior Other | | | i e en guiy Do Aigcr . Th OPEN o3, 5 catagory can apgly
d Audio Visual Means (OAVM). In s of Secton 108 of the - - = Bposl
Ac, 2073 e Ac) (s whls R 36 of 21035004 . i h b e BECRIANSS AL 160
uuwlwww;m 2014 (1he Rulos), as 16003004 March, 1964, 4% resarvailan shall be for the persoas with divabillyy, 35 per
SN D Mo amended, and Reguiation 44 of s Securtios and Eschangs Carcicat it miamum 508 mate Gratuse o Clrcutar No. Special CoACE/2019-2085 dhd. B5IA July, 2015.
For phostion of s nobcs wih & Lopy of ta Board of indla (Listng gl r Ponl Ciadheae .
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